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HRI Y. B. CHAVAN :    The   question 
king is a different thing which will have 

gone   into   detail.  But,   you wanted 
>w  in  what way they wanted  to make 
the aid that we are giving. Mostly food 

grant and commodity grant for nport of 
miscellaneous commodities, aterials and 
refined petroleum products rhen,   there   
is   the   second   commodity 
sterling loan,  loan  for  the  import  of 
railway loan, loan, for the purchase of 
and   aircraft,  etc. 

>HRI MAHAVIR TYAGI : How much of 
grant and how much of this is loan ? is   
the total ? 

VTR. CHAIRMAN :    Mr. Tyagi, if you 
to put a question, I will call you later. 
Mr.  Goray. 
SHRIN.G.GORAY : Sir. in view of tct 
that the economy of India and the imy of 
Bangla Desh are in many respects 
lernentary, has the Government seen that 
their plan is so evolved that it in with our 
plan and the two plans ne complementary 
? I do not mean we should trespass on 
their sovereignty nything like that. But, as 
in Europe, nstance, so many countries 
have come her and evolved a sort of 
common omic policy. Like that, is there 
any npt   to   do   that ? 
SHRI Y. B. CHAVAN :    I   think    the 
mrable   Member   would   appreciate   
that ;la   Desh   has   come   into   
existence  just and they have got their 
init ial  problem there is  no question  of 
dovetailing our with their plan.   We have 
only offered experience  in  planning to  
them so  that f   can   make   use   of   that.   
But, beyond we are not doing anything. 

MR. CHAIRMAN : Yes. Mr. Tyagi. 
SHRI MAHAVIR TYAGI : Sir, I uld like 

to know how much of this is :n by way of 
grant and how much of is given  by way of 
loan ? 

SHRI Y. B. CHAVAN : I think 1 uld 
give this information. But, 1 feel I mot give 
you the precise information on s at the 
present moment. Of course, :re is an 
element of grant and there is an ment of 
loan in it. But, the precise infoi-ition I am 
unable to give you at the ;sent  moment. 

SHRI T. V.ANANDAN:Sir, ourcountry is 
the most philanthropic country and it is good 
that WQ are assisting Bangla Desh.... 
(Interruptions). . .This is a historical fact and it 
is there from the days of the Puranas. Sir, the 
economic condition in the country being so 
severe and the cost of living going up.... 

MR. CHAIRMAN : Therefore you 
should   put  the  question. 

SHRI T. V. ANANDAN :.. .taking into 
consideration the present situation in the 
country, is there any consideration for cancel-
ling all the taxes that were imposed for assisting 
Bangla Desh ? 

SHRI Y. B. CHAVAN : Whatever is our 
commitment, we shall certainly stand by it. 

MR. CHAIRMAN : Yes, the next 
question please. 

ANNUM.   LEAVE   To   MILITARY   PERSONNEL 

*182.    SHRIMATI LAKSHMI KUMARI 
CHUNDAWAT :f SHRIMATI 
SITA DEVI : SHRI GANESH LAL 
MALI : 

Will the Minister of DEFENCE be 
pleased to state : 

(a) whether it is a fact that a fair 
percentage of officers and other ranks of the 
armed forces are not granted their entire annual 
leave of 60 days even during peace time; 

(b) whether it is also a fact that the 
unavailcd period of annual leave of the officers 
lapses with the expiry of the calendar year; 

 

(c) whether the other ranks also cannot 
accumulate  their leave  beyond 90 days; and 

(d) if so, whether any additional pay or 
allowances are admissible to officers and other 
ranks who are not permitted to avail of their 
annual/part annual leave; if not, the reasons    
therefor   ? 

THE MINISTER OF DEFENCE (SHRI 
.1AGJIVAN RAM) : (a) to (d) A statement is 
laid on the Table of the House    : 
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STATEMENT 

(a) Except where exigencies of service 
so require, every effort is made to grant the 
entire annual leave to which the Officers 
and OR are entitled. 

Information regarding the percentage of 
officers and Other Ranks not granted their 
annual leave is not readily available; and time 
and labour involved in collection of this 
information will not be commensurate with the 
results likely to be achieved. 

(b) Annual leave or balance thereof not 
commencing in the calendar year to which it 
pertains lapses. However, as a special case 
sanction was accorded to carry forward the 
unavailed annual leave for 1971 to 1972 
or 1973 because most of the officers and 
other ranks of all three Services were not 
permitted to avail themselves of annual 
leave    in     1971. 

(c) Gorkha personnel of Nepalese 
domicile and subjects of Bhutan and Sikkim 
may avail of 120 days accumulated annual 
leave every alternate year; all Other Ranks 
serving in Indian Missions abroad may also 
accumulate  annual  leave   up  to   120  days. 

(d) In the Central Government service, 
whether civil or military, there is no scheme 
to   encash   unavailed   leave. 
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ASSISTANCE  FROM   U. S. S. R. 

*183. SHRI SASANKA SEKHAR 
SANYAL : Will the Minister of FINANCE he   
pleased    lo   state : 

(a) what commercial, financial, techni-
cal and ancillary assistance and assistance in 
the shape of articles of consumption was 
obtained by India from U. S. S. R. in the years 
1969,1970 and 1971; and 

(b) the value of such assistance in terms 
of Indian Currency ? 

THE MINISTER OF FINANCE (SHRI 
Y. B. CHAVAN) : (a) Machinery, equipment 
and technical services have been received under 
various Soviet Credit Agreements during 1969, 
70 and 71, but no articles of consumption. 

 


